
ANNEXURE A

UPDATED LIST OF EXEMPTED
MEMBERS, WHOSE DECLARATIONS

ARE UNDER OBJECTIONS

§'T"<>»1*1\"‘
Nodal Officer
Election Committee
DBA-2024
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1494 A-603
I
HUKAIVI CHAND SUKHIJA ‘ 9312215731 D/271/1968 SH-16 E 50 YEARS BCD ID MISSING1737* E-116 LAL CHAND JAIN 9311074162 D/2178/1969 L-18 E 50 YEARS BCD ID MISSING3050 C-222
V211’ an" :..';P.v ‘f '11. 5'; :.'.'\,§lr,2‘.1S-':¢<v“b:,§‘,'v:-l.'x':!4'?

I?=R.E_ M-;ERAKAS3H€F.IW.-"ARI‘-5=3~;£:§§22>;=‘.¥§I »~~~i:.~_\, 4, .‘...-_4..,|:v1.- 2 -4-r . .. .- . 1,. - 7; .. . 5 9312250509 D/225/1974 P-73 E 50 YEARS BCD ID MISSING3528 cj-406 RAJINDER KUMAR GOOIVIER 9899813275 D/131/1974 R-86 E 50 YEARS BCD ID MISSING
4166 C-441 RAIVI JIWAN 9873559947 0/271/1972 R-82

I?
E 50 YEARS BCD ID MISSING ‘5300 E-355 ,SI-IRI KISHAN BHARDWAJ 9811860016 JD/108/1971* s-137 E50 YEARS BCD ID MISSING

6086 A-200 VISHWA PRAKASH JOHRI I 9810014294 D/83/1971 V-11 E 50 YEARS BCD ID MISSING
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No.5 |°‘l371~:c/1)BA/2024 Dated 09.09.2024
To,
The Ld. Incharge,
Website Committee, Tis Ilazari Courts,
l)elhi.

Sub: Updated list of exempted Members, whose Declarations were
under objections, on the official website of Tis Ila‘/.ari Courts.

Sir,
This is to inform you that the Election Committee has

approved the removal 01' objections/errors in Declaration Forms in respect of
the i\/Iembers exempted on account oI' their having completed more than 50
yea1's at the Bar. The revised/updated list is Annexure A to this letter.

I am asked to request your goodself for uploading the said list
on the ollice website of this Court at the earliest for its wide circulation.

Yours Si c rel;
g /"a|]”IIvi

llar'.'h 5 manna
Nodal Ollicer, I-lleetion Committee.

Delhi Bar Association 2024
No. /1-:(:/on/\/2024 lgivdal Officer
Com, m_ Ilectxon Committgg

DBA-2024
1) ‘Worthy President, Delhi Bar Association with request to upload the
same on their official website, display on notice board and social media
for wide circulation.
2) R&I Branch with request to display the said list on the notice boards.at»-

I-352:0: <1-rat’-:='¢lQ Nodal Ollicer, lilection Committee
ZM Delhi Bar Association 2024
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